275 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOP-
MENT (SHRI M. ARUNACHALAM)):
(a) Yes, Sir. However, DDA has re-
ported that all efforts are being dome to

maintain services and amenities at the
ISBT.
(b) and (¢) The Delhi Admn- Thas

reported that an ISBT is to be set up
in an area of 32.27 acres of lund near
Nazamuddin. The land has since been
purchased from Delhi Development Aut-
hority and the  conceptual plan for
iraffic and parking of vehicles prepared
by the consultant., The earth filling
work and construction of boundary wall
is in progress. The project is likely to
be completed during the 8th Five Year
Plan period, subject to the clearances
from the concerned agencies/Depart-
ments. i

Review of Dravida Ganga and Madras
metro plans

3515. SHRI TINDIVANAM G. VEN-

KATRAMAN: Will the Minister of
WATER RESOURCES ©be pleased to
state:

(a) whether it ijs a fact that Dravida
Ganga and Madras Metro plans are
likely to be reviewed;

(b) whether Government propose to
connect the big rivers of the North
and channelise them to tide over water
scarcity in south; and

(c) if so, by when the plan is likely

to be finalised?

THE MINISTER OF WATER RE-

SOURCES (SHRI VIDYA CHARAN
SHUKLA): (a) There is no such pro-
-posal.

(b) The National Water Development
Agency has taken up studies pertaining
to the National Perspective  Plan for
Water Resources Development in India
for transfer of surplus water to water
short areas, involving linking Brahmapu-
tra with Mahapadi, which in turn is
proposed to be linked with Godavari-
Krishna-Penner and Cauvery.

(¢) The National Water Development
Agency has drawn up a programme to
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con'uplete‘ all the studies including field
survey and investigation by the year
2000 AD.
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